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Re Re NO,33/96
0, A.ND,750/91

Presents Shri H.S.Phoolka, counsel for the applicant,

Shri V.K.Mehta, codnsel for the respondents,

R, A.ND,33/96 in OA No,750/91¢

In view of the averments made by the
applicant that since he joined service only on 18,2.1986
Jawe ¥
as JIG=1 and that is why he could no’thaHE any
representation to the 4th Pay Commission regarding his
pay fixation, and having regard to the reasons given
in para 5 of the impugned judgmeht dated 4,1.1936, this

Review Application is alicwed,

0A is restored to its original number,

List-on 02.08, 19596,
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